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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 01.09.2022 (THURSDAY) 

COURT –II  
 

CASES SHALL BE HEARD ONLY IN PHYSICAL MODE 
10:30 AM 

 
In the Court of Hon’ble Mr. Justice Rakesh Kumar, Member (Judicial) and Hon’ble Dr. Ashok Kumar Mishra, 

Member (Technical) 
 

   For Admission (Fresh Case) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Competition App. 

(AT) No. 12 of 

2022 
 

 

Asianet Digital Network Pvt. Ltd. 

Vs. 

Competition Commission of India & 

Ors. 

 

Avinash Amarnath Shama Nargis 

Manu Chaturvedi-R1 

Ruby S. Ahuja 

Sneha Jain-R2-R4 

 

   For Admission (After Notice) 

2.  Comp. App. (AT) 

(Ins) No. 723 of 

2021 

Agarwal Coal Corporation Pvt. Ltd. 

Vs. 

Nilkanth Concast Pvt. Ltd. 

 

V.N. Dubey  

Sumesh Dhawan 

Vatsala Kak 

Aastha Mehta 

 

3.  Competition App. 

(AT) No. 06 of 

2021 & I.A. No. 

1403 & 1583 of 

2021 

 

Uttarakhand Agriculture Produce 

Marketing Board 

Vs. 

Competition Commission of India & 

Ors. 

 

Pooja Mahajan Shama Nargis-R1 

Zoheb Hossain 

Nisha Kaur Uberoi 

Adarsh Chamoli-R2 

 

   For Hearing 

4.  Comp. App. (AT) 

(Ins) No. 201 of 

2021  

 

(PH) 

 

Mathuraprasad C Pandey & Ors. 

Vs. 

Parthiv Parikh 

RP for M.V. Omni Projects (India) Ltd. 

& Anr. 
 

 

With 

Aastha Mehta Lalit Patel 

Jamin Dave 

Karan Valecha-R1 

IchchhaKalash-R5 

5.  Comp. App. (AT) 

(Ins) No. 266 of 

2021 
 

(PH) 

Nandish Patel 

Vs. 

Parthiv Parikh, Resolution Professional 

& Ors. 

 

Nandish Patel Avdhesh Kumar 

Varshney-R1 

Aastha Mehta-R2 

Ravi Pahwa-R2 to R6 

Sharad Tyagi-R6 

6.  Comp. App. (AT) 

No. 147 of 2019 

 

 

Agarpara Company Ltd. 

Vs. 

Agarpara Jute Mills Ltd & Ors. 

 
With 

Sadapurna mukherjee Atanu Mukherjee-

R1 

Arjun Agarwal-R13 

Ashok Jain-R25 

7.  Comp. App (AT) 

No. 155 of 2019 

 

Lakeview Agencies Pvt. Ltd & Ors. 

Vs. 

Agarpara Jute Mills Ltd. & Ors. 
 
 

With 

Saurabh Jain  Krishnendu Dutta-R1 

Arjun Aggarwal-R13 

Ashok Kr. Jain-R25 

Gauraw Kejriwal-29 
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8.  Comp. App (AT) 

No. 169 of 2019 

 

Mahendra Sharma & Anr. 

Vs. 

Agarpara Jute Mills Ltd. & Ors. 

 

Shaurya Kuthiala  Atanu Mukherjee 

9.  Comp. App. (AT) 

(Ins) No. 94 of 

2021 

 

 

Minosha India Ltd. 

Vs. 

Fourth Dimension Solutions Ltd. & Ors. 

 

With 

Raveena Rai  Vikky Dang-R2 

Atul Sharma-R2, R3 

& R4 

10.  Comp. App. (AT) 

(Ins) No. 740 of 

2021 

 

Minosha India Ltd. 

Vs. 

Pooja Bahry & Ors. 

 

Prateek Kumar  Pooja Bahry 

Vikky Dang 

Atul Sharma-R2- R4 

11.  Comp. App. (AT) 

(Ins) No. 486 of 

2021 

 

Charanjeet Singh 

Vs. 

Manoj Kumar & Anr. 

 

Saurabh Kalia  Kumar Anurag 

Singh-R1 

Vinod Chaurasia-R2 

12.  Comp. App. (AT) 

(Ins) No. 533 of 

2021 

 

Bank of India 

Vs. 

Naren Sheth  

Resolution Professional, Jaybharat 

Textiles & Real Estate Ltd. 

 

Ashish Rana  Abhijeet Sinha 

Milan Negi-R1 

13.  Comp. App. (AT) 

(Ins) No. 631 of 

2021 

 

MAKP Developers Pvt. Ltd. 

Vs. 

Niraj Kumar Agrawal  

 
With 

Piyush Sachdev Niraj K. Agrawal-RP 

Saurav Jain 

14.  Comp. App. (AT) 

(Ins) No. 638 of 

2021 

 

Ruchira Poddar & Anr. 

Vs. 

Niraj Kumar Agrawal  

Piyush Sachdev Niraj K. Agrawal-RP 

Saurav Jain 

15.  Comp. App. (AT) 

(Ins) No. 794 of 

2021 

 

Supriyo Kumar Chaudhuri & Anr. 

Vs. 

Jhunjhunwala Oil Mills Ltd. & Anr. 

 
With 

Akash Yadav  Gautam Singh 

16.  Comp. App. (AT)  

(Ins) No. 04 of 

2022  

 

Jhunjhunwala Oil Mills. Ltd. 

Vs. 

JVL Agro Industries Ltd. & Anr. 

Gautam Singh Swati Dalmia 

Palzer Moktan-R1 & 

R2 

17.  Comp. App. (AT) 

(Ins) No. 891 of 

2021 

 

Commissioner of Customs & Excise – 

Jaipur-I (Now known as “Principle 

Commissioner, Central Goods & 

Service Tax”) 

Vs. 

Ashika Commercial Pvt. Ltd.  

Through the Resolution Professional  

Rajesh Kumar Agarwal & Ors. 
 

Sandeep Pathak Vikrant Pachnanda 

Shruti Swaika 

Mukul Katyal-R1 

18.  Comp. App. (AT) 

(Ins) No. 908 of 

2021 

 

 

Sanjay Rajkumar Chhabriaa 

Vs. 

Moon Star Securities Trading & Finance 

Co. Ltd & anr. 

 

Kumar Anurag Singh Aastha Mehta 

Alok Jain-R1 

Ranjana Roy Gawai 

Vasudha Sen-R2 



3 
 

19.  Comp. App (AT) 

No. 202 of 2019 

 

 

Rajneesh Ghei. 

Vs. 

Registrar of Companies & Ors. 

 

Sanjeev Sahay P. K. Sahu- R2 

20.  Comp. App (AT) 

No. 335 of 2019 

 

Shobhana Prabhakar Mahajan & Anr. 

Vs. 

Micro Inks Ltd. 

 

Shobhana P. Mahajan Purti Marwaha 

 

 

 

 

  Copy to: - 

                                                                                                               By order of Hon’ble Chairperson 

1. Notice Board                       -sd/-  

2. Website: www.nclat.nic.in                                                                 Registrar       

http://www.nclat.nic.in/

